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ANNEXURE-'A"

[Total Disposal in

Average Time Taken (in days)

Sr. No. Name of the Court
he month Filin Trial &lEnforcement  of
2 Judgment udgment
CENTRAL DISTRICT

| [SH. VIDYA PRAKASH DISTRICT JUDGH i i - n
| COMMERCIAL COURT)-01 8
SH. RAJESH KR. GOEL, DISTRICT JUDGH

2 | COMMERCIAL COURT)-02 4 2 o158 32581

;  [SH. DEVENDER KUMAR SHARMA. DISTRICT & y 199 -
JUDGE (COMMERCIAL COURT)-03
SH. ANIL KR. SISODIA, DISTRICT JUDGH

4 | COMMERCIAL COURT)-04 3 2 326.55 199.33
SH. MANOJ KUMAR, DISTRICT JUDGH

> KCOMMERCIAL COURT)-05 ¥ 2 s 512.66
MS. NEELAM SINGH, DISTRICT JUDGH]

6 \COMMERCIAL COURT)-06 55 2 309 7
SH. MUKESH KUMAR GUPTA, DISTRICT]

7 JUDGE (COMMERCIAL COURT)-07 » 2 286 68
ISH. GORAKH NATH PANDEY, DISTRICT JUDGE

§ | COMMERCIAL COURT)-08 18 2 188.38 0
SH. DEEPAK GARG, DISTRICT JUDGH

®  LCOMMERCIAL COURT)-09 4“4 2 338.07 1175
SH. AJAY PANDEY , DISTRICT JUDGH

10 | COMMERCIAL COURT)-10 28 2 393 0
SH. S. S. RATHI, DISTRICT JUDGH

1T L COMMERCIAL COURT)-11 45 1t02 days 279.48 35
MS. RAVINDER BEDI , DISTRICT JUDGH

12" L COMMERCIAL COURT)-12 “ 2 163.97 6118
SH. M. K. NAGPAL, DISTRICT JUDGE

= |lc0MMERCIAL COURT)-13 » 2 300 189




Average Time Taken (in days)

[Total Disposal inj
JSr. g Name of the Court flhe month - Trial &|Enforcement  of
Filing Judgment Judgment
WEST DISTRICT
14 [SH. ASHUTOSH KUMAR, DISTRICT JUDGH " . o -
COMMERCIAL)-01
s [MS. VINEETA GOYAL, DISTRICT JUDGH % " - 228
COMMERCIAL COURT)-02
/¢ [SH RAGHUBIR SINGH, DISTRICT JUDGE 2 . — s
COMMERCIAL COURT)-03
|, [SH. SANJEEV AGGARWAL, DISTRICT JUDGE] - : . o
COMMERCIAL COURT)-04
SH.  AJAY GUPTA, DISTRICT JUDGH 5
18 | COMMERCIAL COURT-05) 9% 5 19336 s
SH., NARESH KUMAR MALHOTRA, DISTRICT] . ,
19 [UDGE (COMMERCIAL COURT-06) ™ 8 G 182.77
NEW DELHI DISTRICT
MS. PULASTYA PRAMACHALA, DISTRICT] )
20 |TUDGE (COMMERCIAL COURT)-01 n 14 472 =
ISH. BALWANT RAI BANSAL, DISTRICT JUDGE
21 | COMMERCIAL)-02 o % 351 365
MS. HEMANI MALHOTRA, DISTRICT JUDGH
22 ACOMMERCIAL COURT)-03 6l - W 13
SOUTH DISTRICT
MS. SAVITA RAO, DISTRICT JUDG
23 COMMERCIAL)-01 201 114.82 130
MS. ANURADHA SHUKLA, DISTRICT JUDGH
2 | COMMERCIAL COURT)-02 23 118.13 0
,s [SH. SANDEEP YADAV, DISTRICT JUDGH e WITHIN  ONE 152 268
COMMERCIAL COURT)-03 OR TWO DAYS
SH. SANJEEV KR. SINGH, DISTRICT JUDGE
26} COMMERCIAL COURT)-(DIGITAL)-04 208 108.32 365
SH. LOKESH KUMAR SHARMA, DISTRICT
27 JUDGE (COMMERCIAL)-05 180 87.51 365
SOUTH-EAST DISTRICT
SH. LAL SINGH, DISTRICT JUDGEH
28 L COMMERCIAL) 42 3 567 9
SH. NIKHIL CHOPRA, DISTRICT JUDGH
2% | COMMERCIAL COURT)-02 2 1 307 90
MS. VRINDA KUMARI, DISTRICT JUDGH
30" LCOMMERCIAL COURT)-03 19 1 556 129
IMS. ANU GROVER BALIGA , DISTRICT JUDGE
31 L COMMERCIAL COURT)-04 3 3 491 331
SH. BHUPESH KUMAR, DISTRICT JUDGH
32 | COMMERCIAL COURT)-05 45 1 671 530
MS. NEERA BHARIHOKE, DISTRICT JUDGH
3 LCOMMERCIAL)-06 30 1 438 66
MS. NIRJA BHATIA, DISTRICT JUDGH
34 | COMMERCIAL) (DIGITAL)-07 56 1 208.04 365
SH. RAJ KUMAR TRIPATHI, DISTRICT JUDGH
33 COMMERCIAL)-08 36 3 493.42 101.8




— Aversge Time Taken (in dayv)
Sr. Now Name of the €ourt olst Bisporal
ke month Fill Crial &lEnfarcement  of
o Mudgment pludgmicnt
EAST DISTRICT ;
st DEVENDER KUMAR. DISTRICT JUDGE
36 ECOMMERCIALION B " 268 s
MS RUDY ALKA GUPTA, DISTRICT JUDGE] :
»n COMMERCIAL M02 1] i 45 84 340
NORTI-EAST DISTRICT
18 H SANJEEV KUMAR MALHOTRA, DISTRICT] 39 Flllng 56 days & 319 167
UDGE (COMMERCIAL)Y relce 41 days
SIAIDARA DISTRICT
H. BRUESH KUMAR GARG DISTRICT JUDGE]
#  LCOMMERCIALYOY w ; 210 106.27
'
S KIRAN BANSAL. DISTRICT JUDGH :
0 26 |1-2 days for fillng} (2157 1293
COMMERCIAL COURT-02) 30 1o 45 e
[sH. SAMIAY SHARMA.L, DISTRICT JUDGH Tk
At L COMMERCIALY0) ) B 1 2616 e
PAWAN KUMAR MATTO. DISTRICT JUDGH ]
LT e B R 1 | w18 1328
NORTIVEST DISTRICT :
15 PREET! AGRAWAL GUPTA, DISTRICT |
s hummcommnncw.m m 08 L 90
H  VINOD YADAV. DISTRICT JUDGS
Fccmnzncm COURTH0? 0 ;3 m 50
NORTH DISTRICT ]
lsu AMIT KUMAR. DISTRICT JUDGE
# LcommeErCIALYa) 135 e &0 365
!
# UMED SINGH, DISTRICT JUDG '
% [COMMERCIALY02 n w3 463,56 Isen
SOUTILWEST DISTRICT ! ‘
RAJ  KUMAR, DISTRICT JUDG i
47 fcoMMERCIAL}MI EI n ok 368 n
-
M VIKAS DHULL, DISTRICT JUDGH [
% FCOMMERCIAL}-D! A 9 m 126
Il AMIT DANSAL. DISTRICT JUDO
& kcomsmm.m i B [ m 1
H RAKESH PANDIT. DISTRICT JUDGEH !
% Fcor-mmcm.m 20 1 1 s 7




ANNEXURE-'A’

1. CASE CLEARANCE RATE FOR ALL TYPE OF CASES IN COMMERCIAL COURTS

July, 2025
{ INSTITUTION  [DISPOSAL k(rAse 3
\SL.NO CATEGORIES OF CASES DURING ~ THEDURING ~ THECLEARANCE |
\ 1 MONTH MONTH ‘|R,\TE (%) |
—— : — —— ——
‘ 1 kCOMMERCIAL SUIT 1023 962 i 94.04 \
I
| S 1 ,
‘\ 2 \COMMERCIAL ARBITRATION (OMP) 4 13 l 325 'y
| I
1 |
'1 3 lsuits 0 2 ﬂ 0 i
| 4 |APPLICATIONS UNDER ARBITRATION AND i 2 { 200 :
' CONCILIATION ACT ‘
——]
5 |MISCELLANEOUS CASES (CIVIL) 128 169 13203 |
|
l 6  |TRADE MARK CASES/IPR/COPY RIGHT 36 36 100 ‘
| 7 IMISC. EXECUTION 10 8 | 80
; 8  |REVIEW/REVISION PETITION 3 2 66.67
I
| 9 |EXECUTION CASES 452 438 96.9
10 |COUNTER CLAIM 11 6 54.55
1
11 |[RCA 0 1 0 j
12 |PUBLIC PREMISES ACT 0 0 0 |
W——
| 13 |CONTEMPT PETITION 1 0 0 |
14 |OMP (I) COMMERCIAL ARBITRTION /s 9 2202 1474 66.94 :
1
1
OMP (T) COMMERCIAL ARBITRTION u/s 14 ‘i
15 g 159 0 0 0 ‘
\' 1
16 |OMP (E) COMMERCIAL ARBITRTION u/s 27 4 4 q 100 \
|
1 |
F |7 (OMP (MISC) COMMERCIAL ARBITRTION i " ‘ |
u/s 29A ‘ 0 |
I al
t
g [OMP (COMM.) COMMERCIAL ARBITRTION - - o |
u/s 34 ‘
ARB.A (COMM.) COMMERCIAL 1 1
19 [ARBITRTION u/s 37(2) 3 2 1 66.67 |
20 JEX COM AWARD BY ARB.COMM 31 8 ]1 25.81 J\
1
TOTAL 3962 L 3182 l 8031 |

2. SEX DISAGGREGATED DATA ON THE NUMBER OF JUDGES IN COMMERCIAL COURTS

TOTAL NUMBER OF JUDGES IN COMMERCIAL
COURTS

MALE

FEMALE

OTHERS

|
|

S0

37

13

0

|
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